Tuesday, April 4, 1876

COUNCIL OF THE GOYERNOR GENERAL
OF INDLA

YOL. 15

JAN. - DEC.

1876

P. L.



ABSIRACI' OF TILE PROCEEDINGS  @swsscne el

or Thk

Gopneil of the Govermor Beneval of Fudin,
LAWS AND REGULATIONS.
’1876.

WITH INDEX.

VOL. XV.

* 3ublished by the Huthocltg of the Gobernor Gencral
Gm & Debates Sectior.

CALOUTTA:
OFFICKE OF TIHE SUPERINTENDENT OF GOVERNMENT PRINTING.
1877,



Albstract of the Proceedings of the Council of the Governor General of India,
assembled for the purpose of making Laws and Regulations under the
provisions of the Act of Parliament 24 & 25 Vie., cap. 61.

Tho Council mot at Government Ilouse on Tuesday, the 4th April 1876.
PresoNr:

His Excellency the Viceroy and Governor Genernl of India, e.M.8.L,
presiding. : :

Iis Ionour the Licutenant-Governor of Bengal.

The Hon’ble A. Hobhouse, Q. c.

The IIon’ble E. O. Bayley, c.s.1.

The Ion'ble Sir . Muir, x.c.8.I.

Tho Hon’ble Sir A. J. Arbuthnot, K.c.8.1.

Colonel the IHon’ble 8ir Androw Clarke, R.E., K.C.M.G., C.T.

His Iighness the Mahdvdji of Vizianagram, K.0.8.1.

The IIon’blo John Inglis, c.s.1.

The Hon'ble T. C. Ilope.

The ITon’ble Riji Ndrendra Krishna Babddur.

The Hon’ble T. R. Cockerell.

INDIAN MUSEUM BILL.

Tho ITon'hle Mn. Bayrey asked for leave to postpone the motion that the
Report of the Select Committee on the Bill to provide for the management of
the Public AMuseum at Calcutta, be taken into consideration.

Leave was granted.

OBSOLETE ENACTMENTS BILL.
) The ITon’hlo Mr. Honiouss presented tho Report of the Sclect Com-
mitiee on the Bill for the repeal of cerlain obsoleto cnactinents.

The Council then adjourncd to Tuesday, tho 11th April 1870.

Carcurra, WIITLEY STOKES,
Seeretary to the Goot, of India,

The 4th Aprit 1876
Leyislutive Depariment.
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